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BEFORE THE NATIONAL GREEN TRIBUNAL
ESTERN ZONE BENCH, KOLKATA
Execution Application No. 01 /2024 / EZ
In
Original Application No. 166 / 2022 EZ
Veterans Forum for Transparency in Public Life
............. Applicant

V/S
Bihar State Housing Board & Others

... Respondents

AFFIDAVIT ON BEHALF OF THE RESPONDENT NO.6,

THE ZILA PARISHAD, SARAN AT CHAPRA
Most respectfully Sheweth:-

I, Priyanka Rani, daughter of Chandra Kumar Prasad, aged about 33 years, by
faith Hindu, by occupation Service, working for gain at Deputy Development
Commissioner, cum Chief Executive Officer, Zila Parishad, Saran. Bihar., do

hereby solemnly affirm and say as follows:

1. That I am the authorised signatory of the respondent no. 6 and I am
competent to make and affirm this instant affidavit. I am well acquainted
with the facts and circumstances of the instant matter.

’{{@x@ gg“ hat the present execution application has been filed by applicant for
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Original Application No. 166 /2022 / EZ was disposed with the separate

directions to concerned respondents.

That vide order dated 31.05.2023 the Hon’ble Tribunal Bench was
pleased to issue direction to Zila Parishad, Saran to ensure expeditious
execution and completion of the R.C.C. Box Drain preferably by
31.05.2023 after expeditiously obtaining necessary financial approval, if
any, considering the fact, that by the month of June monsoon will have set
in which will only aggravate the flood conditions already existing in the

housing colonies of Prabhunath Nagar, Shakti Nagar and Uma Nagar.

That after passing of direction to this respondent to ensure expeditious
execution of order of the Hon’ble Tribunal, the Zila Parishad, Saran made
technical survey and accordingly completed detail measurement of the
work and cost in work was also estimated for its technical and
administrative sanctions and on 25.04.2023 a report was prepared by the
District Engineer, Zila Parishad, Saran. Photocopy of the report dated
25.04.2023 is attached herewith and marked as Annexure — ‘A’

That the District Board Saran, has to construct R.C.C. Box Drain from the
side of road passing towards Tarri village in western direction from Atithi
Vihar Vivah Bhawan to Shiv Mandir under Prabhunath Nagar, Saran &
the road passing towards Northern side of the house of Jai Shankar Singh,

Oy Developmeht Commissione
Cum
Chief Execuuve Officer
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6.  That the District Board (Zila Parishad), Saran has finalized the work plan
with sketch map and the spot got inspected by the District Engineer,
District Board, Saran and thereafter cost for the execution of the
construction work of RCC Box Drain has been estimated as Rs.

1,29,74,000=00 (One Crore Twenty-Nine Lakh Seventy-Four Thousand
only).

7. That vide letter contained in Memo No. 94 dated 28.04.2023 the District
Engineer, Zila Parishad, Saran made request to State Quality Monitoring
Department of Panchayati Raj Department, Saran Division, Saran for the
technical sanction for the work has to be done in accordance with the
order of the Hon’ble Tribunal dated 22.03.2023. Photocopy of the letter
contained in Memo No. 94 dated 28.04.2023 is attached herewith and

marked as Annexure — ‘B’.

8.  That vide letter dated 02.05.2023, the State Quality Monitor, Department
of Panchayati Raj Department, Saran Division, Saran granted technical
sanction for the job to be done. Photocopy of the letter dated 02.05.2023

is attached herewith and marked as Annexure — ‘C’.

9. That as per Government guidelines the tender for the work has to be
floated through e-Tendering process and for same District Engineer, Zila
Parishad, Saran has to be allotted User ID and password from the

-..Director, Panchayati Raj Department, Bihar Patna and for same a request
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contained in Memo No. 97 dated 28.04.2023 is attached herewith and

marked as Annexure — C/1

10. That vide letter bearing No. 99 dated 04.05.2023 the District Engineer,
Zila Parishad, Saran made request to the DDC — cum — Chief Executive
Officer, Zila Parishad, Saran to get Administrative Sanction for the
Estimated Costing for the job, Rs.1,29,74,000:00 (Rs. One Crore Twenty-
Nine Lakh Seventy-Four Thousand only) from competent authority.
Thereafter vide letter bearing No. 110 dated 17.05.2023, a reminder
fequest was made to the DDC — cum — Chief Executive Officer, Zila
Parishad, Saran to get Administrative Sanction for the Estimated Costing
for the job, Rs.1,29,74,000:00 (Rs. One Crore Twenty-Nine Lakh
Seventy-Four Thousand only) from competent authority. Photocopy of the
letter contained in Memo No. 99 dated 04.05.2023 is attached herewith

and marked as Annexure — ‘D’.

11. That vide letter bearing No 727 dated 19.05.2023 the DDC — cum — Chief
Executive Officer, Zila Parishad, Saran made request to the Dy Secretary,
Panchayati Raj Department, Bihar, Patna to allot User ID & password
required for the e-Tendering process. Photocopy of the letter bearing No.

727 dated 19.05.2023 is attached herewith and marked as Annexure —
‘EQ-

12. That the District Board, Saran has got technical & administrative
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concerned authorities and the process for the tender has already been

initiated.

13. That the Chief Executive Officer, Zila Parishad, Saran at Chapra passed
its speaking detailed order contained Memo No. 745 dated 23.05.2023.
Photocopy of the detailed order contained in Memo No. 745 dated
23.05.2023 is attached herewith and marked as Annexure — “F’.

14. That, vide letter No. 124 dated 24.05.2023 the CEQ, Zila Parishad, Saran
at Chapra made a request to the Director, Information & Public
Information Department, Government of Bihar to publish tender
notification for e-trading in vernacular Daily Newspaper, Dainik
Bhashkar, thereafter the tender notification for E-trading has been floated
by the authorities, for the construction of RCC Box Drain in Vernacular
Hindi newspaper Dainik Bhashkar dated 28.05.2023. Photocopy of the
letter No. 124 dated 24.05.2023 is attached herewith and marked as

Annexure — ‘G”’.

15. That four persons had submitted their tender against the Tender
Notification No. 01/2023-24, but none of them had got submitted tender
in accordance with the terms & conditions as in the tender notification.
Hence it was decided by the Tender Committee of the competent

authorities, in the meeting held on 12.07.2023 and as contained in Memo

773;;23“'@»416 dated 12.07.2023, to re-float the tender through e-Tendering
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16. That, vide letter No. 444 dated 21.08.2023 & 447 dated 24.08.2023 the
District Engineer, Zila Parishad, Saran at Chapra made a request to the
Director, Information & Public Information Department, Government of
Bihar to publish tender notification for e-trading in vernacular Daily
Newspaper, Dainik Bhashkar, thereafter the tender notification for e-
Trading has been floated by the authorities, for the construction of RCC
Box Drain in Vernacular Hindi newspaper Dainik Bhashkar dated
30.08.2023. Photocopy of the letters bearing Nos. 444 dated 21.08.2023 &

447 dated 24.08.2023 are attached herewith and marked as Annexure —
‘T’ & “I/1°.

17. That on 19.10.2023 a meeting of Tender Committee was held under the
Chairman-ship of State Quality Monitor, Saran Division, Saran at Chapra,
and it has got contained in Memo No. 545 dated 19.10.2023, in which the
bidding made by one Sri Amit Kumar Singh was found correct and hence
tender got finalized in his favour and accordingly job has allotted to him.
Photocopy of minutes of meeting contained in Memo No. 545 dated

19.10.2023 is attached herewith and marked as Annexure — ¢J’.

18. That vide letter bearing No. 147 dated 07.02.2024 the work order for
construction of RCC Drain Box from the side of road passing towards
Tarri village in western direction from Atithi Vihar Vivah Bhawan to Shiv
Mandir under Prabhunath Nagar, Saran & the road passing towards

"”,ﬂ§9ﬂ; ern side of the house of Jai Shankar Singh, from the house of B.K.
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contractor, in whose favour tender has got allotted. Photocopy of the

work-order contained in letter bearing No. 147 dated 07.02.2024 is

attached herewith and marked as Annexure — ‘K.

19. That the bank account in the name of District Engineer, Zila Parishad,
Saran has to be link on website portal “e-Proc2.0” with User ID :—
ZP_SARAN and for same a request through letter bearing No. 277 dated
29.02.2024 has been made by the District Engineer, Zila Parishad, Saran
to DDC — cum — Chief Executive Officer, Zila Parishad, Saran to make
request to link the account on portal “e-Proc2.)” to Panchayati Raj
Department, Bihar, Patna. Photocopy of the letter No. 277 dated
29.02.2024 is attached herewith and marked as Annexure — ‘L’.

20. That, during the course of work, it has been found that the electric poles
are making obstruction in work then vide letter contained in Memo No.
457 dated 14.03.2024 the District Engineer, Zila Parishad, Saran make
request to the Electric Executive Engineer (West), Saran at Chapra, to
remove the electric pole making obstruction work. Photocopy of the letter

contained in Memo No. 457 dated 14.03.2024 is attached herewith and

marked as Annexure — ‘M.

21. That as on e-panchayat portal Bihar there are no option / column to
upload wages of labour as well as charges incurred in hiring / procuring

_Mixture Machine, vibrator, Centering — shuttering etc. for executing the

'P.q o
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23,

Commission e-Tender processes. That for same, the District Engineer,
Zila Parishad, Saran made request through his letter bearing No. 500 dated
13.04.2023 to the Director, Panchayati Raj Department, Bihar Patna.
Photocopy of the letter bearing No. 500 dated 13.04.2024 is attached

herewith and marked as Annexure — ‘N’

That the contractor, Sri Amit Kumar Singh has submitted his first bill for
payment against the job what-ever has been done as per work-order and
same after approval by concerned authorities, it has got placed before the
DDC -cum- Chief Executive Officer, Zila Parishad, Saran. By letter
contained in Memo No. 503 dated 24.04.2024 the District Engineer, Zila
Parishad, Saran issued direction to Sri Amit Kumar Singh, the contractor
to complete the work as per work-order within time otherwise he will face
its consequences. Photocopy of the letter contained in Memo No. 503

dated 24.04.2024 is attached herewith and marked as Annexure — “Q’.

That the aforesaid facts & circumstances it is very much clear that the
District Board is sincere in executing its job by constructing RCC Box
Drain in its area, which will be helpful in prevention of water logging
problems, in the area of Prabhunath Nagar, Saran at Chapra at the earliest
as possible. The time line required to complete the work in terms of the
tender is approximately next two months and as a short term measure the

department has been clearing the water lodging that during rainy season

b

y-pumping it out.
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24. The statements made in paragraphs 1 to 22 of the foregoing petition are
based on information derived from records which 1 verily believe to be
true and the rest including the prayer portion are my humble submissions

before this Hon’ble Tribunal.

Prepared in my office Depdnent
Dy. Developmant Commissione:
Cum
Chief . LV OffiCQT
Advocate Zila Farsued. Sarar
t\'\j'l"\o




18 May 2024

U

7
J
)
e
%
255
il
BRECRO0IC240500054295

\ .'»s‘_'?:gs.!Cl:y_’;Z,g;}Q 49@3;?75;:;:@“3%) |
Smgmr\»—\“w r}l—e? 3_,. | §

<l
@it

) e > 5\“{; .13.'.. Q_ PR
Verification SiaiotB0s <2

I, Priyanka Rani, daughter of Chandra Kumar Prasad, aged about 33 years, by
faith Hindu, by occupation Service, working for gain at Deputy Development
Commissioner, cum Chief Executive Officer, Zila Parishad, Saran. Bihar., do
hereby verify the statements made in paragraphs 1 to 23 of the foregoing
petition are based on information derived from records which I verily believe

to be true and the rest including the prayer portion are my humble submissions
before this Hon’ble Tribunal.

Deponent

©y Developmeit commissions:
Date :- 18/5/2024 Lum ‘
Chief + v.: :ve¢ Officer
Zila k. redied. Saran

Place - Chapra
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ZILA PARISHAD, Dist: SARAN
ABSTRACT COST FOR

' NAME OF WORK:-CONSTRUCTION OF R.C.C. BOX DRAIN AT TADI VILL- | |
TADIFROM B.K. SINGH HOUSE TO ATITHI VIHAR VIVAH BHAWAN

PARBHUNATH NAGAR VIA. SHIV MANDIR IN G.P.R. SADHA SADAR BLOCK

. §

SI [S.0.R. Description of Item Rate Amount |

: Remarks :

No.| NO wofedinit fl. | oy (in Rs.) (in Rs.) |
Earth work in excavation in All Kinds of soil |

1 | 281 in foundation trenches or drains(not

| excoding 1.5 m in width or 10 sqm on plan) : :
including dressing of sides and ramming of | CUM 1620 360.7 584334 5

| l l

2 | 2.0g | Supply and filling in drain/trench with local ‘
sand for mainting graideint etc. CUM 146.25 287.3 42017.625

3 {1172 Providing designation iOD A one brick on * v

l " |flate soling joints filled with local sand --do-| CUM 975 283.3 276217.5 |

| | I |
} Providing and laying in position cement
4 | 413 concrete of 1:2:4 exluding the cost of

centring and shuttering-all work upto plinth| CUM 73.125 3998.1 292361.0625

Providing and laying in reinforcement
5 [ 5.1.2 | cement concrete of 1:1,5:3 exluding the
cost of centring and shuttering-all work | CUM | 525 4688.3 2461357.5

i ' Centring and shuttering including strutting
6 | 5.9.2 propping etc and removal of from..etc

sQM 4537.5 375.1 1702016.25
| Steel Reinforcement(80 kg per Cum of RCC
i ’ Quantity
5 Thermo-Mechanically treated bars Fe-500
| 8 [s227a . Kg
8mm dia 17850 Rs. 94.5| Rs. 16,86,825
Thermo-Mechanically treated bars Fe-500
9 |s.22.78 . Kg
10mm dia 26775 Rs. 92.6| Rs. 24,79,365.00
' providing and fixing 16 m dia MS bar bent
‘ to shape with hooked in rCC cover slab for 2

chamber all complete Each | = 300 Rs.-188.50 57150
e ae——
F e coon R | |
o Eilling availétilélei‘xcavated earth (excluding
/ngk)*'i'n'-tfeﬁch‘plinth side of footingetc | CUM 427.5 123.9 52967.25

l |




Disposal of Exacavated unutilized earth
from worrk site upto 1km lead in all costbof
labour machaine cum 1192.5 145.12 173055.6
\ ‘ \ Total ' 9807666.788
A |carraige Cost Of Material _
l |Sone Sand (lead 45km P) Cum | 256.03 |Rs.845.1 216376.07
4] |Local sand (lead B5 km P) Cum | 160.88 |Rs.260.70 | 41941.42
u | |stone chips(from mirzapur up lead 276km Cum 512.06 |Rs.4,789.0 | 2452255.34
W \ |Cement (lead 8km) MT 233.40 [Rs.507.900 | 118543.86
v_| |sTEEL MT | 42.08 |Rs.507.900 | 21372.43
i | |Brick(Lead 8km) nos | 31443.00 |Rs.878.150 | 27611.67
L \ 12685767.58
LAdd Cost for Display Board And Photo( Non sechd.) 5500
|Add Seiginiroage fee 63474.46
_1:\JExtra cost of material |
|Cement MT 233.40 662 154510.80
o 12909252.84
|Add 0.5% CNC 64546.26
\ l | | Grosstotal [ 12973799.10
_Saﬁ Re  1,29,74.5t04t¢

}‘S,l} A”"
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ZILA PARISHAD, Dist: SARAN
BST COST FOR

’ NAME OF WORK:-CONSTRUCTION OF R.C.C. BOX DRAIN AT TADI VILL-
,~ TADIFROM B.K. SINGH HOUSE TO ATITHI VIHAR VIVAH BHAWAN
PARBHUNATH NAGAR VIA. SHIV MANDIR IN G.P.R. SADHA SADAR BLOCK

S! [S.O.R. Description of tem ) Rate Amount
No. | NO UG Qty (inRs.) (inRs.) Akl
Earth work in excavation in All Kinds of soil
1 | 281 in foundation trenches or drains(not
excoding 1.5 m in width or 10 sqm on plan)
including dressing of sides and ramming of [ CUM 1620 360.7 584334

I [ [

558 Supply and filling in drain/trench with local

N

sand for mainting graideint etc. CUM 146.25 287.3 42017.625
-
j, 3 11,72 Providing designation 100 A one brick on ~ °
1 flate soling joints filled with local sand --do-{ CUM 975 283.3 276217.5

| | |

Providing and laying in position cement
4 |4.1.3 -concrete of 1:2:4 exluding the cost of
centring and shuttering-all work upto plinth| cum 73.125 3998.1 292361.0625

\

Providing and laying in reinforcement
> | 5.1.2 | cement concrete of 1:1.5:3 exluding the
cost of centring and shuttering-all work CUM 525 4688.3 2461357.5

| Centring and shuttering including strutting
| 6 |5.92 propping etc and removal of from..etc ; :
! sQv 4537.5 375.1 1702016.25

J 7 Steel Reinforcement(80 kg per Cum of RCC
5 Quantity
| Thermo-Mechanically treated bars Fe-500
| 8 5.22.7A . Kg
! 8mm dia 17850 Rs. 94.5| Rs. 16,86,825
‘ Thermo-Mechanically treated bars Fe-500 K

9 5.22.78 . (4

; 10mm dia 26775 Rs. 92.6| Rs. 24,79,365.00
‘ providing’ap_d_fj_&ig‘g 16 m dia MS bar bent
10 | 488 | to shapEwith UOQKE?; rCC cover slab for —
* VG AT 3 T
y/, éhag"’lber all'co plete Each 300 Rs.-188.50 57150

/A5, R W

i 1 illing'dvailable/excavated egrth (excluding

{ ot | L Y A0 b " i

{ £l l%tklin{t@%p!inth side of footing etc | CUM 427.5 123.9 52967.25
[ . 1]

| (v
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Disposal of Exacavated Unutilizedearth | T
from work site upto Lkm lead in a)) costhof
l f——
abour Machaine | CUum 11925 145.12 173055.6
Carralgé Cost Of Niate-ia Total | 9807666.788
Sone S
: T Sang (:ead gSkm P) Cum | 256.03 [Rs.845.1 | 216376.07
= = c:\ (lead 8.6 km p) Cum | 160.88 |Rs.260.70 41941.42
v =—pelliom mirzapur up lead 2761 Cum | 512.06 |Rs.4,789.0 | 2452255.43 |
v Cem ' - —— : |
— STEEint (lead 8km) MT 233.40 |Rs.507.900 | 118543.85
-~ Brick(Lond B Mt 42.08  |Rs.507.900 | 21372.43 E
Y cad 8 (_m) nos | 31443.00 |Rs.878.150 27611.67 {
—- ! 12685767.58 s
i____|Add Cost for Display Board And Photo( Non sechd.) 5500 ‘ E
[_ Add Sciginiroage fee 63474.46 5
i}-—ld Extra cost of material [ |
[ [cement MT | 23340 662 154510.80
e 12909252.84
. _|Add 0.5% CNC 64546.26
I | Grosstotal  * | 12973799.10 O
Syt Re 4,29,74.0t0.¢¢ r
I
|
e . i
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ﬁ GPS Map Camera

: m QPWQ+6BVP, village, near Tadi, Prabhunath Nagar, Dahiawan, Chapra, Bihar
841301, India
o Lat 25.795893°
Long 84.740148°

** Chapra, Bihar, India







Chapra, Bihar, India

QPWQ+6VP, village, near Tadi, Prabhunath Nagar, Dahiawan, Chapra, Bihar
841301, India

Lat 25.795836°

Long 84.74039°

12/04/24 01:18 PM GMT +05:30

5 }ijd,l oy

hnpn, ] a,_':i"' dls




e e
prEeRaR

¥,

AR

&

i






